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HON BLE SH. KULDLP SINGH, MEMBER (J)
CJerowan Jeswara, .. e
5/0 late bubmdar JeSWdF
R/o Vl]ldge - Vndw:wUI_

Past,mffice“:"Kachhuwan,;; 
L Distiict - Mirzapur.

(By Advocate: Sh._Ashok K.Jaiswal)

Warsus

1. .. Union of India through :
SBeneral Manager Eastern Railway,
Kolkata. ..

‘<" 2. _ _..Senior_ Divisional Account OFfficer,
CEastern Rallway, .

A " sealdan.
Y :
3, - District Traffic Superintsrndent,

_Eastern Rallway,
88« ‘ l ddh [

- QB D E.R. LQORA I =

’B?.Sﬁgjkuldip Singh, Member (J)
.0A is dismissed for want of territorial j&ﬁiadictiﬁm B
The &éuse -of _action. has arisen under - the territorial
- Jurisdiction of Calcutta Bench even applicant is ot showing
t\ any plausible document to substantiate his claim that the case
| can - be heard at Principal Bench. Applicant 13 @t liberity to

“'. file @ fresh OA before an appropriate bench. .
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( RULDIP %InGgH Y
. Member. (J)




